
IN THE CENTRAL AOFIINISTR ATI WE TRIBUNAL
PfawCIPAL BENCH

N.y D&LHI.

OA No,2674/91 Date of decision 7-5-1996
Hon'ble Shri S.R, Adige, Member CA)
Hon*ble Smt.LakshmiSuaminathan, Member (J)

Abnash Lai Grover
Asstt, Superintendent
Electrical Branch
Northern r.ailuay Haarinuarf.at-3
Neu Delhi,
R/0 229, Bhai Parraanand Nagar,
Oelhi-9

2, Sfflt,Raroa Sodhi
u/o Shri P,S, Sodhi
Asstt,Superintendent (Ad hoc)
Electrical Branch, N,H,
R/o 14-K Bas ant Vihar,
Neu Oalhi-S?

3, Jamil Ahmed
S/o Sh.Zahoor Ahmad

Serior Clerk,Electrical Branch
N.R, Headquarters,N/Jelhi

r/o R—147—A Ramesh Park,
-Laxni Nagar, Dalhi-92

(By Advocate Shri K.N,R, PiUai )

1. Union of India through the Ganl,
Manager, N,R, New Delhi,

2, Sh,Mohinder Singh,
Asstt,Superintendent,
0/0 the Dy,Chief i-lectrical Engineer
CCon3truction)I,D,R,ii.0ffice,
State Entry Road, Neu Delhi,1

3, Smt,KamlBsh Kuraari,
Asstt,Superintendent
0/0 the Dy Chief Electrical Engineer
^Construction)!, ORM Office
State Entry Road, Neu Delhi-1

Applic ants

4, Shri Uinod Kumar Hazara
Head Clerk
0/Q Workshop Electrical Engineer (Ran airShnr,\
N.R. Dayabasti, Neu Delhi, apairShop),



5. Shri Udai Uir Singh
Head Clark
0/0 Chief electrical engineer
Construct! on,
N.R« Tilak Bridge, New Delhi,

•••• Hespondents
(By Advocate Shri B.K.Aggarual,counsel
for the official respondent )

(By Advocate Shri B.S, Hainee,counsel for
the private respondents)

0 R Q e R (DRAl 1

(Hon'ble Shri 3,R. Adige, ilember (A)

We have heard Shri K.iM.R. PiUai, Shri
of'^icial

B.K.Aggarual,counsel for the/resp.ndents and Shri
B.S. mainee, counsel for the private respondents.

'ha three learned counsel agree that
this OA nay be disposed of uith a direction to the
respondents to examine the better and pass a necessary
order in the background, of the Hon'ble Supre« Court
decisionsin Civil Appeal No.9272/95 in U.0.1. i/.y^rnal
Sinqh Chanhan (JT 1995(7) 231), and lUO^. y.J.c.,le1 .• v
aac^thm (sto 1995 SC 115) Uithin a period Of tuo
months from the date of reopinf nPor receipt of a copy of this

order,

3. This OA is disposed of accordingly. No costs.

(s.K, A^dige )
'̂lember (A)

(Smt.Lakshmi Suaminathan)
riember (J)


